NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU

CHENNAI BENCH (HYBRID MODE)
10:30 AM

DAILY CAUSE LIST DATED 25.09.2024 (WEDNESDAY)

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Judgment

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1. | TA (AT) No. Mr K Siddharth Jain | Ms. Charu Sachdev
132/2021 Vs
(CA (AT) (Ins) No. M/s Shree Krishna
564 /2020) Polystap Pvt. Ltd.
For Admission (Fresh Cases)
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
2. | Comp App (AT) (CH) Aravinda Rani Mr. Pawan Jhabakh
(Ins) No.352/2024 Sannapureddy
For Exemption Suspended Director
IA No. 964/2024 of Nandi Irrigation
For Stay Systems Limited
IA No. 965/2024 Vs
Rishabh Triexim LLP
& Anr.
3. | Comp App (AT) (CH) Govt. of Tamil Nadu, | Mr. B Vijay
(Ins) No.353/2024 Commercial Tax and
For Condone Delay Registration Dept.
IA No. 968/2024 Vs
Delay in refiling Ramesh Khandelwal
IA No. 969/2024 & Anr.
4. | Comp App (AT) (CH) Veerabhadrappa Mr. Pawan Jhabakh Mr. Ramesh Kumar
(Ins) No.350/2024 Girish, Chopra
For Stay Suspended Director For Caveator
IA No. 958/2024 Of M/s. SL
For Amendment Residential Layout
IA No. 970/2024 Pvt. Ltd
Vs
Aditya H Chokshi
Family Trust & Anr.



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Directions

S.No | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
5. | Restoration App No. Assistant Provident Dr. S Vidya
10/2024 Fund Commissioner,
in D.O. Kurnool,
Comp App (AT) (CH) Andhra Pradesh
(Ins) No. 12/2021 Vs
IA No. 32 & 33/2021 | VBC Industries
Limited through TSN
Raja, RP & 2 Ors.
6. | Restoration App No. N. Sekhar Reddy & Mr. R Ramesh Naik
13/2024 Anr
in Vs
TA (AT) No. Telangana Family
165/2021 Club & Resorts Pvt.
(Comp App (AT) No. Ltd. & 12 Ors.
48/2020)
7. | Restoration App No. Shri Jayaprakash Mr. SM Vivekanandh
14/2024 Narayan Rao N.R
in Vs
TA (AT) No. M/s MetroCorp
137/2021 Infrastructure Ltd
(Comp App (AT) (Ins)
No. 1236/2019)
8. | Restoration App No. Mr. Madhukara Mr. T Jayasankar
15/2024 Director of Super
in Royal Holidays Pvt.
Restoration App No. Ltd.
1/2024 Vs
in Union of India, MCA
TA (AT) No. 45 & 46 & Anr.
of 2021
(Comp App (AT) No.
89 &90 of 2020)
For Orders/Clarification
S.No | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
9. | Comp App (AT) (CH) Bank Of Baroda Mr. B Dhanaraj Mr. PK Panneer
(Ins) No. 81/2024 Stressed Assets Selvam- R1
For Stay Management Branch Ms. Rajalakshmi
IA No.240/2024 & Anr. Varadharajan
Vs R2/Liquidator
Regional Provident
Fund Commissioner,
EPFO & Anr.
10. | IA No. 344 /2022 Geetha Lakshmi Mr.C Umashankar Mr. B Ramana

(For Condone Delay)
In

Comp App (AT) (CH)
No.30/2022

Sunflower Finlinks
Ltd

Vs

ROC Chennai & Anr.

Kumar- R2




11. | IA No. 593/2023 Ganapathi Reddy & Mr. P Ulaganathan Mr. Pranava Charan-
(To implead) Anr. R1
in Vs Mr. R Sivaraman-R2
Comp App (AT) (CH) Mr. Bhrugesh
(Ins) No. 209/2021 Ramachandra Amin,
For Stay RP, Panyam Cements
IA No. 419/2021 and Minerals
Industries Limited &
2 Ors.
WITH
12. | IA No. 592 & Sree Balaji Transport | Mr. P Ulaganathan Mr. Pranava Charan-
594/2023 & 17 Ors. R1
(To implead) Vs Mr. R Sivaraman-R2
in Mr Bhrugesh Mr. Gautham
Comp App (AT) (CH) Ramachandra Amin, Venkata Narayanan
(Ins) No. 210/2021 RP, Panyam Cements (For Impleadment)
For Stay and Minerals
IA No. 420/2021 Industries Limited &
2 Ors.
WITH
13. | Comp App (AT) (CH) The Assistant Mr. P Raj Kumar Mr. Pranava Charan-
(Ins) No. 252/2021 Commissioner of Jhabakh R1
For Exemption Central Tax Mr. R. Sivaraman R2
IA No. 534/2021 Vs & R3
For Stay Bhrugesh
IA No. 535/2021 Rameshchandra
Amin, RP & 2 Ors.
14.| IA No. 348 & M/s Malayalam Mr. G.R. Mr. S. Sethuraman
349/2023 Industries Ltd. Lakshmanan
(For Additional docs) | Vs.
In Mr. K Easwar Pillai,
Comp App (AT) (CH) RP of M/s.
(Ins) No. 278/2021 Mathstraman
For Exemption Manufacturers and
IA No. 597 & Traders Pvt. Ltd. & 6
600/2021 Ors
For Stay
IA No. 598/2021
15. | IA No. 203/2023 Sunder Steel Mr. Kumarpal R. Mr. Alluri Krishnam

(Delay in filing reply)
In

Comp App (AT) (CH)
(Ins) No. 226/2022
IA No. 484 /2022

Industries

Vs

Sri Gopikrishna
Infrastructure Pvt.
Ltd.

Chopra

Raju




For Admission (After Notice)

No.18/2024
For Stay
IA No.313/2024

Harbour Muttom Pvt
Ltd & Anr.

Vs

Jeppiaar Sheela

Joseph

S.No | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
16. | Comp App (AT) (CH) | Triumph Global Ms. Aakanksha Mr. Varun
(Ins) No. 125/2024 India Pvt. Ltd. Nehra Srinivasan
For Stay Vs
IA No.339/2024 Mr. Naren Sheth,
For Exemption Liquidator, Aster Pvt.
IA No. 337 & Ltd.
338/2024
17. | Comp App (AT) (CH) Pulikottil Mr. Philip Mathew Mr. B Sruthan-R1-
No. 101/2023 Varuthunny R4
Ittikkuru
Vs
Pulikot Credit and
Investments Pvt. Ltd.
& 4 Ors.
WITH
18. | Comp App (AT) (CH) Mini Jacob Mr. Philip Mathew Mr. B Sruthan-R1-
No. 102/2023 Vs R4
Pulikot Credit and
Investments Pvt. Ltd.
& 4 Ors.
WITH
19. | Comp App (AT) (CH) | Ajal Varuthunny Mr. Philip Mathew Mr. B Sruthan- R1-
No. 103/2023 Vs R4
Pulikot Credit and
Investments Pvt. Ltd.
& 4 Ors.
WITH
20. | Comp App (AT) (CH) | Johan Varuthunny Mr. Philip Mathew Mr. B Sruthan-R1-
No. 104/2023 Vs R4
Pulikot Credit and
Investments Pvt. Ltd.
& 4 Ors.
21.| Comp App (AT) (CH) Mamtha Steels Mr. Ramesh Kumar Mr. Pradeep
(Ins) No. 381/2023 Corporation Chopra Jayaraman
Vs
Yosmite Engineering
Pvt. Ltd
22. | Comp App (AT) (CH) | Axis Bank Ltd Mr. VV Sivakumar Mr. TK Bhaskar
(Ins) No. 176/2024 Vs
For Urgent Hearing R Venkatakrishnan
IA No.475/2024 RP, St. John Freight
For Stay Systems Ltd
IA No.476/2024
23. | Comp App (AT) (CH) Jeppiaar Fishing Mr. Dominic Savio Mr. R Swarnavel




24. | Comp App (AT) (CH) Govt. of Tamil Nadu, | Mr. B Vijay
(Ins) No. 91/2024 Commercial Tax and
To dispense with Registration Dept.
IA No. 257/2024 Rep by Assistant
Commissioner (ST)
Vs
Mr. Gopalsamy
Ganesh Babu, RP of
Vasan Medical
Center Pvt. Ltd. &
Anr.
25. | Comp App (AT) (CH) Mr. Jangam Gopi, Mr. P Raj Kumar Mr. ML Ganesh- R2
(Ins) No. 111/2024 Ex- Director & Jhabakh
For Exemption Shareholder of GJS
IA No. 298/2024 Infratech Pvt. Ltd.
For Stay Vs
IA No. 297/2024 DSRK Saibaba, IRP
of GJS Infratech Pvt.
Ltd. & Anr.
26. | Comp App (AT) (CH) | State of Tamil Nadu | Mr. B Vijay Mr. Ravi
(Ins) No. 148/2024 Commercial Taxes & Rajagopalan- R2-R4
Registration Dept.
Rep by Thiru s.
Gobi, Asst.
Commissioner
Vs
J. Karthiga, RP, GK
Stee & Allied
Industries Ltd. & 4
Ors.
27.| Comp App (AT) (CH) M/s Swan LNG Pvt. Mr. Kumar Anurag
(Ins) No. 151/2024 Ltd. Singh
For Stay Vs
IA No. 402/2024 Mr. Krishna
For Exemption Komaravolu, RP of
IA No. 401/2024 Mantovani Di Dharti
Pvt. Ltd. & 4 Ors.
28. | Comp App (AT) (CH) | Imperial Coastal Mr. CVK Reddy
(Ins) No. 250/2024 Infra rep by Mr. K
Subba Raju,
Managing Partner
Vs
Liquidator, IVRCL
Ltd (Under
Liquidation) & 3 Ors.
29. | Comp App (AT) (CH) Metabion Mr. Ashwin Mr.Sathiyanarayanan
(Ins) No. 289/2024 International AG Shanbhag
For Exemption Vs

IA No. 758/2024

Trivitron Healthcare
Pvt. Ltd.




For Hearing

For Stay

IA No. 361/2022
For Interim
Injunction

IA No. 362/2022

G. Ramachandran,

Liquidator of Sai

Regency Power

Corporation Pvt. Ltd.
WITH

S.No | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
30. | Comp. App (AT) (CH) | Power Grid M/s Paul & Paul J Ms. JVL Bharathi-R1
(Ins) No. 45/2021 Corporation of India | Hudson Samuel & Mr. Varun
For Stay Ltd Partners Srinivasan- R2
IA No. 97/2021 Vs M/s Shivakumar &
For Exemption Aster Pvt. Ltd. & 3 Suresh-R3
IA No. 98 & 99/2021 | Ors Mr. VVSN Raju- R4
WITH
31. | Comp App (AT) (CH) Jaguar Overseas Ltd | Mr. K Gaurav Mr. JVL Bharathi-R1
(Ins) No. 162/2021 Vs Kumar, PCS M/s. Sivakumar &
For Directions Aster Pvt. Ltd & Anr. Suresh- R2
IA No. 522/2022
32. | Comp App (AT) (CH) M/s. Espin Mr. P Thangaraj Mr. Raj Kumar
No.46/2021 Infosysytem Private Jhabakh- R2
To dispense with Ltd
IA No. 551/2021 Vs
The Registrar of
Companies & Anr
33. | Comp App (AT) (CH) | Ajeesh Kumar S & 8 | Mr. Eshwar Mr. Shivshankar
(Ins) No. Ors. Sabapathy R.Panicker- R1 & R2
161/2021 Vs Mr. Vinod PV- R3 &
For Stay Kerala Industrial R4
IA No. 330/2021 Infrastructure
Development
Corporation & 3 Ors.
34. | Comp App (AT) (CH) M/s. Alturas Trading | Ms. Revathi Mr. Thirumavalavan
(Ins) No.12/2022 Corp Manivannan
Vs
VRMX Concrete
India Pvt Ltd.
35. | Comp App (AT) (CH) Erstwhile Resolution | Mr. Ashok Kriplani Ms. Lakshmi Menon
(Ins) No.40/2022 Professional, Ashok Party-in-person R1
For Stay Kriplani
IA No. 80/2022 Vs
To Adv. Hg. Konduru Prasanth
IA No. 115/2023 Raju & 2 Ors.
36. | Comp App (AT) (CH) | Anraj Bhandari Mr. R Subramaniam | Mr. Saji P John-R1&
No.113/2022 Vs Raja R2
To dispense with Stove Kraft Private Mr. Anant Merathia-
IA No.1032/2022 Limited & 4 Ors. R4
For Stay Mr. S Aravindan RS
IA No. 1033 &
1034/2022
37.| Comp App (AT) (CH) | UCO Bank Mr. Surya Teja Nalla | Mr. Vinod Kumar
(Ins) No.155/2022 Vs




38. | Comp App (AT) (CH) UCO Bank Mr. Surya Teja Nalla | Ms. Janani Shankar-
(Ins) No. 49/2024 Vs R1
For Stay Omniedge Futures Mr. Vinod Kumar-
IA No. 146/2024 Pvt. Ltd. & Anr. R2
39. | Comp App (AT) (CH) Eldorado Avenues Mr.Y Suryanarayana | Mr. Aashish Jain
No. 56/2022 Pvt. Ltd Lunia- R1-R3
Vs
Rege Engredea Pvt.
Ltd. & 3 Ors.
40. | Comp App (AT) (CH) Naveen Kumar Mr.Y Suryanarayana | Mr. K Ramesh-R1
(Ins) No. 395/2022 Moparthy, Member Ms. MS Mano
For Stay of the Suspended Ranjani R2
IA No.943/2022 Board Fastlane
To Adv. Hg. Information
IA No. 1100/2022 Technologies Pvt Ltd
Vs
Ingram Micro India
Pvt Ltd & Anr.
41.| Comp App (AT) (CH) | Balakrishnan Mr. PV Vinod
(Ins) No. 147/2023 Baburajan,
Liquidator of
Goodwin Packpet
Pvt. Ltd.
Vs
Murali Narayanan &
S Ors.
42. | Comp App (AT) (CH) Dinesh Mr. Philip Mathew Mr. PS Ganesh- R1
(Ins) No. 421/2023 Prabhakaran,
For Stay Suspended
IA No.1281/2023 Managing Director of
Corporate Debtor,
Cochin Frozen Food
Exports Pvt. Ltd
Vs
Asset Reconstruction
Company (India) Ltd.
& Anr.
43. | Comp App (AT) (CH) Radiant Corporation | Mr. Ch. Siddhartha Mr. Manjeet Bucha,

(Ins) No. 01/2024
For Stay

IA No. 3/2024
For Exemption

IA No. 4/2024

To Adv. Hg.

IA No. 963/2024

Pvt. Ltd. Rep by its
Authorized
Representative
K.V.V. Janardhana
Rao

Vs

Mr. Gullapalli
Kishore Babu
Chairperson of the
Monitoring
Committee of M/s
Jeevan Polymers Pvt.
Ltd. & Anr.

Sarma

CS- R2




For Admission (After Notice)

02:00 PM

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
44.| Comp App (AT) (CH) Mr. Ahmed Buhari Erst. | Mr. Anant Merathia | Mr. T.
(Ins) No. 325/2024 Director of Coastal Ravichandran
For Urgent Hearing Energen Pvt. Ltd. Ms. D. Elavarasi-
IA No. 886/2024 Vs R1/RP
For Stay Radhakrishnan Mr. P. Giridharan-
IA No. 887/2024 Dharmarajan, RP, R2 & R3
For Exemption Coastal Energen Pvt. Mr. Puneeth Yadav-
IA No. 888/2024 Ltd. & 4 Ors. R4
For Direction Ms. Neha Shivhare-
IA No.934/2024 WITH R5/CoC
45. | Comp App (AT) (CH) Precious Energy Mr. Vishnu Mohan Mr. T.
(Ins) No. 328/2024 Holdings Ltd. BV1 Ravichandran
For Stay Vs Ms. D. Elavarasi-
IA No. 893/2024 Radhakrishnan R1/RP
For Exemption Dharmarajan, RP, Mr. P. Giridharan-
IA No. 894/2024 Coastal Energen Pvt. R2 & R3
For Direction Ltd. & 4 Ors. Mr. Puneeth Yadav-
IA No0.935/2024 R4
WITH Ms. Neha Shivhare-
R5/CoC
46. | Comp App (AT) (CH) Mutiara Energy Mr. Avinash Mr. T.
(Ins) No. 329/2024 Holdings Krishnan Ravi Ravichandran
For Stay Vs Ms. D. Elavarasi-
IA No. 895/2024 Radhakrishnan R1/RP
For Exemption Dharmarajan, RP, Mr. P. Giridharan-
IA No. 896/2024 Coastal Energen Pvt. R2 & R3
For Direction Ltd. & 4 Ors Mr. Puneeth Yadav-
IA No0.936/2024 R4

Ms. Neha Shivhare-
R5/CoC




INSTRUCTIONS FOR SMOOTH VC HEARINGS

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall
enter the following particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter
“Mentioning-Name”.

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on
MUTE mode. Video should be switched ON only by the Counsel for the parties/litigants to a case, when
the concerned Item No. is called for hearing and Mic should be UNMUTED only by the party speaking.
All other participants shall keep their respective Mic MUTED.

4. Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%20joining%20Video%20Conferencing.pdf

5. The appearance slips may be sent at: vcenclatchennai5@gmail.com

6. Kindly follow the above instructions for joining video conferencing available on the website of the
NCLAT.

7. For any technical support Parties may contact the following officials during the office hours on working
days:

VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan (044-
28880500), or through email on e-mail ID: venclatchennai5@gmail.com

Copy to:
By the order of Hon’ble Member (Judicial)
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in

For Assistance,

1. For VC Link- venclatchennais@gmail.com
Ph-044-28880500



mailto:vcnclatchennai5@gmail.com
mailto:vcnclatchennai5@gmail.com
http://www.nclat.nic.in/

